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Flyin& Clubs in M.P. 

15ti2. J Silli Direndra Bahadur Sinl'h: 
l Shri R. S. Pandey: 

\Vdl the Minister of Transport and 
CommunicaLions be pleased to state: 

(a) the number of flying clubs 
Operiltil.g in Madhya Pradesh; 

(t) how many new flying clubs are 
pl uposea to be established in the next 
three years; and 

l C' .11e assistance being given to the 
e'<!'L.l.g f1y;ng clubs of the State in 
view of national emergency? 

The Deputy Minister in the Hinia-
try of Transport and CommunicatioDa 
(Shr: IWohiuddin): (a) There is only 
olle f.) ing ciub in Madhya Pradesh 
viz. Madhya Pradesh Flying Club Ltd., 
Indore. with a satellite centre at 
BhopaL 

(b) The Government have agreed in 
pr'>Jclj:it; to the establishment of a 
Flying-cum-Gliding Club at Raipur 
and it is expected that the Club will 
commenr:c flying activities in the near 
future. There are no other proposals 
before Government. 

(C) Th.. Madhya Pradesh Flyin, 
Club Ltd .. Indore is being paid the 
urnal subsidy and subvention accord-
ini to the number of hours of fly in, 
tlairing given by the Club. 

AcrieaIt .... FamWes of Kerala 

r ~hri B1reDdra Bahadar 
1563. { Siqh: 

L Sliri ... 8. Paadey: 
Will the Minisrer of Food aad AIri-

caltare be pleased to state: 
(a) whe~r it is a fact that the 

Kerala Government have ftnall7 
reJected the idea of sending some of 
their alricultur~ families from Kerala 
to Madhya Pradesh for lettie1m!Jl\ 
there; 
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(b) if so, what prompted the Kerala 
Government in arriving at this dec.';-
sian, and 

(Cj whether some State Govern-
ments are sending their agriculturist 
families to Madhya Pradesh? 

The Minister of State in the Minis-
h'y of Food and Agriculture (Dr. Ram 
f>ubhag Singh): (a) and (bl, The 
GO\'ernment of Kerala had agreed to 
the settlement of some landless families 
jn the Panna District of Madhya Pra-
desh provided the irrigation facilities. 
construction of dams and cE'rtain 
other facilities were made available 
to the settlers. As irrigation facilities 
(auld not be introduced in this area by 
the Government of Madhya Pradesh, 
the Kerala Government suggested that 
the scheme should be deferred till 
the iITigation faciUties could be pro-
vided, as otherwise the Kerala families 
vo. ould find it difficult to maintain 
themselves by cultivation under pure-
ly rain-fed conditions. 

(c) No. 

Telephone Exchange in Tonk District 

r Shri Kesar Lal: 
1564. ~. Shri Yashpal Singl't: 

L Shri Onkarlal Berwa: 

Will the Minister of Tral1!lport and 
Commuuications be pleased to state: 

(a) whether there is any telephone 
exchange in Tonk District (Rajas-
than); 

(b) if not, the reasons therefor; and 

(c) whether there is any scheme 
under the Third Plan to instal an ex-
change there? 

The Deputy Minister in the Minls-
. try 01 Transport and CommDDletiou 

(Shri Bharavati): (a) Two exchanges 
at Tonk, and Newai in Tonk District 
(Rajasthan) exist. 

(b) Does not arise. 

(c) Exchanges at Malpura and Deoli 
have also been sanctioned ,and will be 
opened on receipt of storel. 

Railway Bridge at Sawai Madbopur 

r Shri Kesar Lal: 
1565. ~ Shri Yashpal Singh: 

L Shri Onkarlal Berwa: 

Will the Minister of Railways ',)1:: 
pleased to state: 

(a) whether it is a fact that there 
is no railway bridge at Sawai Madh~ 
pur (Rajasthan) railway station; 

(b) whether a survey in this con-
nection was carried out by the Rail-
way authorities some time back; and 

(c) if so, the report of such a survey 
and the action taken thereon? 

Tbe Deputy Minister in the Ministry 
of Railways (Shri Shahnawaz Khan): 
(a) to (c). From the Hon'ble Mem-
ber's Question, it is not clear whether 
a foot-over bridge or road over-bridge 
is referred to. The position in respect 
of each is as under:-

Foot over-bridge 

A foot over-brdige is proposed to be 
provided along with the doubling of 
the Broad gauge line to connect the 
up and down platforms. 

Road over-bridge 

Railways take up construction of 
overlunder bridges in place of the 
existing level crossing wherever the 
State Governments recommend and 
provide necessary funds towards their 
share of the cost, indicating relative 
priority. The scheme for a road over-
bridge at Sawai Madhopur was ten-
tatively included by the State Gil 
errunent in their proposals for over I 
under bridges during the Third Plan 
period. This scheme will be planned 
for execution by the Railway as. soon 
as the State Government communicate 
tneir final decision indicating the year 
in which they would be able to pro-
vide their share of the cost of the 
work. 




